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LIe the applicant statoa that he doass not wantxz
to press the application. Accordingly, the
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BETWEEN

fT ol L LA

1. Sri Lakshman Ch. Das,
Son of Late Rajat Das,
Resident of Pandu,

Guwahati-12.

2. Sri Gautam Kr. Roy,
Son of Sri Pranesh Ch. Roy,

Resident of Katihar, Bihar.

licants

-AND-

1. Union of India,
represented by the
General Manager, N.F.
Rly., Maligaon,
Guwahati-11.

2. The General Manager (P),

N.F. Railway. Maligaon,
Guwahati-11.

3. The General Manager
(CON), N.F. Rly.

Maligaon, Guwahati-11.
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° | 4. The Chief Personnel
Officer (T) N.F. Rly.,

Maligaon, Guwahati-11.

5. The Chief Passenger and
Traffic Manager, N.F.
Railway. Maligaon,
Guwahati-11.

Respondents
Datails of the Application
1. Particulars of the Order against which the

application is made.

The application is made against the Selection
for the post of Traffic Inspector (for short TI) in
scale Rs. 6500-10.500/- which has been held not

following the normal procedure.

2. Jurisdiction

The Applicants declare that the subject
matter of the application is within the jurisdiction

of the Hon’ble Tribunal.

3. Limitation

The Applicants declare that the application
is within the period of limitation under section 21 of

the Administrative Tribunal Act, 1985.

4.1 Facts of the case

That the applicants are the citizen of India

and as such are untitled to the rights and privileges

Lok, ud .



guaranteed by the Constitution of India. The Applicant
| No.1l is a member of the Scheduled Caste Community.

4.2 That the applicants are working as TI in the
Operating Department of N.F. Railways. The applicants
have a common cause of action and they pray for the
permission to file the common application under Rule
4(5) (a) of the Control Administrative Tribunal Rule,
1987.

4.3 The applicants joined in the N.F. Railways
w.e.f. 14.6.94 as Traffic Apprentice in the scale of
Rs. 1600-2660 which was revised to Rs.5500-9000/-
after the recommendation of 5% pay commission. After
successfully completing for training for 2 years and
qualifying in the written examination, the applicant
No.1l was posted as TI, construction, Maligaon and the
applicant No.2 was posted as Sectional TI, Kishanganj.
Their next promotional scope is in the grade of TI in
the scale of Rs.6500-10,500/-. It is stated that the
applicants are eligible to be promoted to the next
higher grade in the scale of Rs.6500-10,500/-

4.4 That the eligible candidates may be promoted
to the grade of TI in the scale of Rs. 6500-10,500/-
through the Selection Procedure. The Rai'lways followed
Viva-Voce test as the only Selection Procedure for the
said promotion candidates in the grade of TI in the
scale of Rs.5000-9000/- who have served for at least
two years are called for the Selection in order of
their seniority as per 3X formula. It is stated that
in the year 1999 two eligible candidates were promoted
to the post of TI in the scale of Rs.6500 - -10,500/-

2o Qs



through the Viva-Voce test only. The Selection (Viva-
Voce in the year 1999 was held by a Notification
Nof.E/254/76 Pt. VII (T) dated 5.4.99 and result of

the Selection was declared by a notification dated

5.12.2000.

Copy of the Notification dated
5.4.99 and 5.12.2000 are

enclosed as Annexure - A and B

respectively.

4.5 That the General Manager (P)/P No. by letter
No.E/254/76/P/VII(T) dated 4.4.2001 called 11 (eleven)
TIs in the scale of Rs.5000-9000/- to keep in
readiness to appear in the written test followed by
Viva-Voce test for the Selection for the post of TI in
scale Rs. 6500/-10,500/-. The Schedule fixed for

written test and Viva-Voce was on 6.6.2001 and

1 22.6.2001 respectively. However, by a Notification

dated 4.5.2001 the stated programme was changed to
8.5.2001 for written test and 22.5.2001 for Viva-voce.

4.6 That the applicants beg to state that the
procedure of Selection for the post of TI in scale of
Rs.6,500-10,500/- has been changed without giving any
prior notification in this regard and this is the
first time that the respondents have departed from the
normal procedure of holding Viva-Voce test only for
the aforesaid Selection to the written list followed
by a Viva-Voce test. It is also started that the
commercial branch of the Railways has been following
the procedure of Selection of Inspectorial grade in

scale of Rs. 6,500 - 10,500/- by holding viva-voce
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only even uptill now. Some candidates who were called
for the said selection filed a representation dated
4.5.2001 to the Chief Passenger and Traffic Manager,
N.F. Rly., Maligaon and prayed to pass favourable
order to hold viva-voce only for the said selection.
However, the said selection was not held on the

Scheduled date fixed for.

Copy of the representation
dated 4.5.2001 is enclosed as

Annexure- ‘C’.

4.7 That thereafter by a notification
No.E/254/76/Pt.VII(T) dated 14.8.2001 the respondent
No.2 decided to hold the aforesaid selection by
holding a written test on 31.8.2001 followed by a
viva-voce on 26.9.2001 and called upon 11 (eleven)
candidates for the selection. A prescribed syllabus
for the said examination was also circulated dated
14.8.2001. It is stated that the applicant No.2 is the
senior most candidate among the 11 (eleven) eligible
candidates, who were called for the Selection and the
position of the applicant No.1 is 4 in order of

seniority.

Copy of the Notification dated
14.8.2001 along with the
syllabus for the written
examination 1is enclosed as

Annexure-D.

4.8 That the applicants beg to state that the
question set beyond the syllabus for the written

examination. It is also stated that the Railway Board

L Clh Dad.
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by 1letter No.E(NG)1-2000/PMI/41 dated 24.11.2000
clarified that the existing provision that objective
type questions for about 50% of total marks for the

written test shall be deemed to | have been followed

correctly if objection type questions fall in the
range of 45% to 50% of total marks for the written
test. It is mentioned that the questions set for the
written test included/comprised only 24% of objective
type questions, which is violative of instructions of

the Railway Board.

Copy of the Railway Board’s
letter dated 24.11.2000 is

enclosed as Annexure-E.

4.9 That the applicants beg to state that the
only question which was set on Rajbhasa (a compulsory
question) having mistake which ‘confused  the
candidates. It is stated that question on Rajbhasa

cannot be made compulsory.

4.10 That the result of the written examination
! for the aforesaid Selection was declared by
notification No.E/254/92/Pt.III (T) (Con) Loose dated
; 18.9.2001 whereby 7 (seven) candidates were declared
i qualified for appearing befo:e the viva-voce test to
: be held on 26.9.2001. The applicants names are not in

the list of qualified candidates for viva-voce.

. Copy of the Notification dated
- 18.9.2001 is enclosed as

Annexure-F.

L QAL Qad.



4.11 That the applicants beg to state that they
are the eligible candidates for the promotion to the
post of TI in scale of Rs.6,500-10,500/- and they have
adequate knowledge of works which they have attained
through their experience. It is also stated that in
Railway Board’s letter No.(EPS/288)-E254/0Pt A®© dated
7.5.1984 there was a clear mention that “in the PNM
Meeting held between the NFIR and Rly. Boards on
16/17.9.83 the Federation stated that in the older ége
group the capacity of the employee to answer written
papers get reduced though they adequate knowledge of
works attained through experience etc. Thus dJunior
employee tend to score over their senior in the
written test held for the selection post. They
therefore, suggested that the qualifying marks
prescribed for being eligible to be called for viva-
voce test and also overall pass percentage of marks
for being empanelled, might be reduced”, and
accordingly accepted by the administration. The
applicants humbly submits that the national seniority
marks (15%) might not have been given for
consideration of senior candidates. The applicants
have filed a representation dated 18.9.2001 to the
respondent No.4 and prayed for issuing necessary
instruction so that senior most persons should not be
deprived in getting due promotion in the next higher
grade. But nothing has yet been done nor any
communication has been made to the applicants in this

regard.



Copy of the representation
dated 18.9.2001 is enclosed as

Annexure-G.

4.12 That the applicants humbly submit that they
are the most eligible candidates for their due
promotion to the post of TI in scale of Rs. 6,500
10,500/~ and if they are not considered for promotion

they will be highly deprived of.

4.13 ~ That the applicants came to know that the
whole Selection process would be cancelled on the
objection made by the candidates and was expecting for
cancellation of the same. But suddenly the result of

the written test has been declared on 18.9.2001.
5.1 Grounds for relief with legal provisions :

5.1 For that the written test has been held
departing from the normal practice and procedure of

viva-voce test only.

5.2 For that the written test has been held
without giving any prior notification to the

candidates.

5.3 For that questions set for the written test
beyond the syllabus.

5.4 For that great discrimination has been made
by holding the written test while equally situated
employees of the commercial branch are selected for

promotion through viva-voce test only.



5.5 For that questions set for written test did
not include 45% to 55% questions of objective type,

which is violative of instructions of Railway Board.

5.6 For that the respondents have acted
whimsically and arbitrarily and in violation of

Article 14 and 16 of the Constitution of India.

5.7 For that the respondents have failed to
consider the case of the senior most candidates for
being called for viva-voce test by reducing prescribed
qualifying marks, which was proposed to the Rly. Board

and was accepted by the administration.

6. Details of remedy
The applicants have submitted representation

without any result. There is no other remedy under any

rule.

7. Matter not pending before any other court.

The applicants declare that they have not

filed any other case in any Tribunal or Court on the

subject matter.

8. Ralief Sought for :

Under the facts and circupstances of the

case, the applicants pray for the following relief.

8.1 The Selection for the post of TI in scale of
Rs.6,500 - 10,500/- be set aside and quashed.

8.2 Fresh Selection for the post of TI in scale

of Rs. 6,500 - 10,500/~ be held.
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The above reliefs are prayed for on the

grounds started on para - 5 above.
9. Interim relief pra for

During the pendency of this application the

applicants prayed for the following relief.

9.1 The result of the Selection test for the post
of TI in scale of Rs. 6,500 - 10,500/- may not be

declared and be kept abeyance.

10. This application has ‘been filed through
advocate. : -
11. Particulars of this Postal Order '
i) PO No. L 46,288 300
ii) Date of Issue : /?—— 9/ owol |
iii) Issued from ; /377/Mw Cgkubﬂiéjwﬂf'
iv) Payable of : (géhﬁvwi/aid(' \
12, Partioculars of enclosures '

As stated in the index.

Verification
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VERIFICATION

I, Sri Lakshman Ch. Das, son of Late Rajat

Das, resident of Pandu, Guwahati - 12, working as TI

in N.F. Rly. on being authorized by the other
applicant do hereby verify that the statements made in
para 1,4,6 to 12 are true to my knowledge and those

made in para 2,3 & 5 are true to my legal advice. And
that I have not suppressed any natural fact.
And I, sign this verification on this 24

day of September, 2001.

LAk homanm CL NP

Guwahati Signature
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The Chief Passcnqger and Traffic Manager,

No F. Railway, Maligaon, :

Guwahati-11.

-

-
(Threugh Prepsr Channel)
Sir, '
S Subs selectien fer the pest ef TI
scale Rs3.6500-~10500/-

- Refi GM(R) /PNOYs etters-Ne.E 254776,
. PJVII(IY dt, 4-4-2001 & 5-421999, -

1 S oy or
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'

v 2
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I W

b b
1

-

< v _/
We have the heneur te submit the fo
represdntatien before yeu fer your king
consideratien.,

. 1) That we have beuﬁ working as TI in
R3.5500-9OQQ(-

llewing
and sympathetic

scale)
under yeur kind centrel. ‘

.. 2) That N
Pt.VIII(T) Qc. 5

(P) /PNO vide letter N

©.E/254/76/ .

~1-1999,

netified te hold selectien |

- {viva-vece) enly

fer forming a panel of 2{twn) 7TIs.

in scale Rs,6500~10,5000-
‘R scale N3,5500-9000/-

.an& called upen 5(five) TIg :

ta appear baf

ere the sedection.

Ip.the g-°

2ctien,. S/shri A. Jha,

TI/TSK and J,L.

“L/ATDJ .zre empanmelled
highﬂ; pest in scale Rs,

3)That it is a.ma

justice that GM(P)/pnO,
ét, 4-4-2001, abruptly c¢
of TIs in scale Rs,6500-
« modified selection (viva
follewed by viva-vece te
LFoberwodyte 115 in scale Rs., 55000900
2 P .38 on_ 22-6-2001 (viva-v
TR Senid Sele netificatien ef evéd Nu.
has been changud to G5~

an 22«5-2001

1) That the follew
your for yeur kind.adjud

i)

) ?j- o 'j . Deen madie . by b
[ dot2" Sfeine B 7n . test only, The-
T ISK |

' were empsnelled

vide GM(P)/PHO

5-4-1999,

It is seen that
" precedure has
vowrittem.toese €
| matter of salre

@ 1

S ii) If the

" wnoltr Leftey IV rhe » - by up
.-ﬁ‘fwlftl‘zoog"lﬂ'bm/[:\: it hd.: not --)'.(-‘1
colel TULL0 5., 20m) oo unpreparcé pesi
?L*Sﬁu®.mqﬁwxﬁiwﬁ7 sufficient astud
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S
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/
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to dated 521479

precoedur
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Bergeyari,
for the premetien to tha next - :

6500~10, 5000/~

tter of travesty ef natural

vide letter No.E/254/76/P/NII T)
hianged the precedure of selec ion
10,500/~ from the existing

~vace) enly te written test

st and called upon 11(eleven)
0/~[on 6~6-2001 (written test)
ace). Of course, by a subsequent
dt. 4~5-2001 the stated pregramme .

2001(written test) and viva-vece

‘ . i
ing submissiens are made befere
ication anil judic

'The'selection for the pes: of TI in scale
RK5.65C0-10,5000/« in the

apeRating Leptt., has
t9ing modi
vracedurehas be

i £n 10 vegued te
99

By which{J.L. Bergoyari, TL/APDJ
as TI in scale Rs, 6500~10, 5000/~
letter of even No, datod
- |
witheut prier notification the

llowed by viva~voce test in the
tion ' of TI in scale ks, £500-105000/~

of selection has boen ~hanged
notitied te us resulting ]
tien te appear in the same written
ies, dhe netification fer L
irten teat ham been ZLWV~ﬁ*’h““¥’”

»
-

N
~

N

LN T L U R N . . '

4
|

ious consideratcion,

boen thanged te hold selection by - -

4

g

tied selecticn (viva-voco="" "

ot .t-
R

S e e
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It will be the first time tha't written

test -follewed by viva-voce in' respect of
selectien of TI in scale Rs,. 6500«10, 5000/~
has been dec¢ided witheut prier notification
of chanje of procedure ef selection, Such,.y
an abrupt deciain

of delivery ef natural'“justice t& the
aspiring staff like 'uss

o l‘( o ]
T 4 = :
-

branch has been fellewed the precedure of - .
selectien ef Inspecteri2l grade in scale Lo
Rs.6500-10,5000/~ by helding medified. |
selectisn (viva~voce) o 2n u

b . If it is a fact then xaiit may bé serious ,

, v+ dnjustice te Tls.ef Operating 'Deptt, whiéh' :

V4, .,  calls upen the ‘autherity te revert back: te
., ' the existing precedurenk of helding madified

~ 1. selection (Viva-vece) enly., | T
e , . o : _

. : ) v : L . £
“5)| Ia,the matters as stated abeve, we 'weuld very.

humbl}{request y2u kindly to-logk inte cur grievances
sympdt?etically and te consider thé'same as prayed fer

below T

“dae
e

3
1

- ) ' 1 '
' i} Be gracisus te call fer' the papers under
e sl Teference lte peviswithe préer sf-h

R

he., shding L1
written lest. for'. selection of TI in scyle

" Rs.6500~10,500G/« t® annual the netification

- of even ne. dated 4= 4=2001, i

i . { K .

. 11) .Be gracieams to Pass faveurable' erder te hald
' . medificd selectien (Vivaevece) enly for

. o ferming a panelbef TI fer prometiocn te the
, . i next higher grade in scale Rs.6500=10, 5006/~
i . in the epéfating Leptt, . } :
S ] o .

W Yoeurs. faithfully, o
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| _OFFICE OF THE

T - GENFRAL MAT/A GER (F);
S LA MALIGACN r: GU/AHATI - 11,

M, r/2)4/76/1>t. ViI (T) . 'Dated : 082001,
) — S - W i __ e DT ' : -
r' G&/COIJ/MLG -, o

‘ DRM . (P)/KIR, APDJ, LMG TSK,
by Dy: COM/Chg/Hq, Dy. CON/c/mLG
. Sr. DOM/KIR, APDJ, IMG, TK, -

- S s
{
Sub Selec*tmn for th st of T1
L , r the po 1n smle
V/ J/ / $.6500-10, 500/~ ° -

t

It has been decided to hold a selection for fomi ng a
panel of TI in seale 1.6500-10500/~ for total 6 post with

brenk u
are Shown below :

"~

1) Written test on 31-8-2001

3) Viva~voce test on - 26~9~20;31

p of UR -6, SC ~ NIL, 8T - NIL as per scheduled dntes

(2) Absentec on - 14~9-e‘oot_

(4) Absentee on - 1-10-2001,

The £211ow ing candidates in the grade of TI in seale

Rs. 5500~ 9000/-* are-eligible to

fhppeqr for-the-said_selection

as per 3 X formula. , g
S Mame | | cmm Des ia._/.St.@.-. Reparks
1 Sri GAutam Roy,* - IR TT/T{IR
2 Sri Adnir Chs Das W ‘TT/HQ
3 Sri P.K, Pegu ST TI/TSK
. i
4 Sri L.C, Das o TI/CON/MLG
5 Sri P.J. Sirha R TI/HOAMLG:
~6 Sri B.B. Choudhury =~ UR TI/HQ/MLG
& : ( noW VIG/CVO/MLG)
7 Sri AKX Singh. UR - TI/KIR
6 Sri HiP; Sen UR TI/1MG
9 Sri iR, Chattapadhyny R~ TL/HQ
10 Sri S, Basu - UR TI/LFDY
UR ‘TI/AFDT 4

> 11 Sri FP.K, Chnkr"\borty

SC/ ST candidates must be directed for pre-vpmmotional training
for:3afety category from 2: )ob¢2001/in ZTC/AFDI .- .

[ 4o 24 -9 200l

IR T~ T

——p Wi e we

TN

( Contdeess2/=)-
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' There’fére’,“f,ro'u are requested to advise adl the staff
under your_contrdl t2 appear in.the written test without fail
which will bé. held oni31 -08-2001. at’ 9-30 hours' at CCM Cffice

— Haltgrsm. . - e “T._:!
. If nnybodyf is Iurwillin'g,_ts appear in the said seleétflon ‘,
-a written declaration may be obtained from the staff anl send :
the same to this office in time. - . _ ; |
. . ' . . . " . 4
The prescribgd syallabus £or the said examination is ’
enclosed herewith,
DQ' M‘QIJ‘UV(. } . .j_—' .“_‘ . . F . .
. i a‘- A
e s o (LGB SINGH ) ‘
- ' . AFO (T) {
for GENERAL MANAGER (P)/MLG, !
C - . |
Copy to2 % 1) PA to COM/MLG - He is requested to collect the -
. L v e ACR's of 1ast 3 yenrs and submit .
' _the same to the selection Doard
R (S IR Lo in 'time';, , . -

R g L & LI e . :' Teelt X '-_-'_'-_'___r_ - s
2) CHIEF 03/£MOM's = He "is also requested’ for arran-~ - T
_.-0ffice/MLG - ging.sitting acc ommodation |

oot .. during the selection tesk.
%) Principal 210/iPDs: Tléase ensure emparting- -
Training to 3C/ST candidates in .ZTC/APDJ covering
the entire Syllabuys prescribed: for the written
test of TI.(Syllabus enclosed.) . R
bﬂ’m’f i M?
_ N }9 /\\A\Q" o\
~ ... for GIERAL MAMAGHER (P)MLG:
y S )N,)A»S/
: i Gt
- T;.-i‘, I -"’ L. / ‘ - ..: .
RS IR o
-~y : . ‘..- 3 : ‘ . !
_ P I __..! e T Nag - -ﬁ,‘.‘j“-‘.a——-‘_""‘- — - .E«. LY - {
% ! X ’
So;;;i Y
14
i o
;:' ;‘ ‘;..:“;:f:% .E,;‘\;J: ‘. k ';Eﬁ ..l VA} ) o — . .
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Tl at B
A Nr  Following syllabus to be followed in the written examination for Tl selectian in scale
/ Rs.6500-10500/- :-

1 General and subsidiary Rule Book

2. Accidents.

a) Classifidion of accidents and defination.
b) Duties of Ti in case of accident.
. ©) Special meassures to deal wjth cases of sabatage and train wreckini
d) - Cause of accidents and remedial measures.
. . Relief arrangements Medical and auxiliary vans, accident relief trains,
' stabling, ordering, running and inspection.

3 Inspection: -

a) Various kinds of inspections
b) Schedule of inspections

> -

4 Working of trains under abnormal circumstances.

S, Line capacity:
a) Defination
h) Calculation’on signal line and double fine
c) Method for improving line capacity .
Iy - Goedy train Dperititae - - - . e .
a) Kinds of goods irains *
by Ordering of goods trains
c) Wagon turn round. defination'and calculation Measures to improviny the
wgaon turn round o
7. Establishment Rules: Lo e

s
- L

a) LeaveRules

b) Pass Rules - !

c) Travelling allowance i}kx{l,es

d) Hours of employment.Regulation

e) Discipline and appeal Rules — 1968. .

8. Rajbhasa (Hindi) ' /-\

R RN .
-, ,,:x*fgft . A
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'xitle percentage.' . = .- - L . ,

' a3 -q/34th 0 ctober/2000, the Federation pointed out that the provisicm

objective: tvpe qugstions for about 504 of total marfs for toe writtén !
. test, shall’ be:deemcd tO have been followed ‘correctlv if objective tvpe

. - 0l -
'\";/ ‘ '_"f-' “y 3"'

0iTice of the

_NO. EPs-427 o D7)/ “atihar P
R/25a27c§pri_;1x T - - Dtew:)3/2000 e

L

g

To'tL. % . . X
“pll*Concerned.as Maling list
Secy/NFREU/KIR, Conv enor/NFRMU/KIR
Sécf?/AISCTREJ\/KIR i
Secv/NFROBCEA/KIR. | . = - :

. St_ib: -,-I'ntroduc'tion of objective trhé i

)

s

‘questlon for written examinatian )
e to gelectim. postse : S
R A S XX vt

i

Aicopy of Railwav Board's letter NOWE(NG ) 1.-200/ PMI/ 41 'dated,.

24,411 2000(RBE NO ,202/2000) an the above subject which was circulated: -

under GM(P)/MLG's NoeEPS-427 ____dt.llel.2081 is
= T 525717- O/ PT.XIL1I(CY dte2Te2e - -

AR S A A
forwarded’ for ;nformation_and_ necessarv action. @/%>\’?\Q

N . .

P %3 - - P (3 -

S8 Bl T U
I T Pl

>

;'\A.'—":I'Ell ‘!' Lo . ' "_ "‘_:’ , .':'f‘. ".", * . ( -3..C .‘D as’ )‘. . e - -‘. “
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Gop of 'Rnilway Board!'s letter NooR(NG)1-2000/PMI/4L. dt.24511.2000) ..V

h’;’{"l"m.!ﬂ'.”": t  ees . H

g ) , 1
g gy T o S

L ST
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) ‘In\ terms of th& provision contained in Para 219(c) of IRFM,
vol.I(1939 Fdition) anv written test held as part of a seldction Tof =,
promotion to the highest grade selegction post 1in a eateporv’ TAY ,mav
include objective tvpe questions for about*50f of the total marks .

Howevery the.figure of 505 for “opjective -tvpe of—questi ms-iswintended s

to be for guidance’ and should not be taken as _ccmstitufcing an 1infle~

NS !
b

5. 'A demahd:has been raised in the PNM= .  Vide agenda item .
N0033/2000 that the provisiaf for objective tvpe question should -be |

extended to'all selections for which a written examination.is pres cribed.

1

i
[
i

D =

During the course of dis cussions in the PNM/INFIR meeting. held on

regarding’ objective tvpe questions -for about 504 of the total matls™ } o
“or the written test are not ‘being interpreted followed correctly 'bv,, ‘ "
the Railwavs and, at times,objective tvpe questions for marks below } a
505 of the total marks for the written test are included in the questiom i
papers It was.agreed to issue a suitable clarificatiat on this aspect.

L
!
]

a - -

: . i [P L ' .. . o ! v _ .; :
3 It Islka'cc.:Ordinglv clarified that the existing provisim that: i .

ques tiong’ fal}-dn ths range of .4.5}5' to 55% of total marks for the

. o Yot 1. — o, } .
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A el o © Joint Direetdr Estt(n)-11 | |
PR ST ‘Railwav Boawds . i

SN . o New Delhdes o' L

2000/ PUI/ 4L ! - Dt e246112000¢ !

, M o

N | t
] .
. " ‘ hd ' ' ! ! b
. N . ' . | .
o e g o | . ‘g.( | i {
P . X 1 f )
¥ .. "~ -. . ! II\ '
: ll ) ¢ u;, . v ‘ vy , ! o
. — - . 1 . ‘e -~ A ;
Pt e B s . . v} P . . P
0y i ﬁp lrr-—f-ﬂ , B L L LE v
) . . * ' WA,
L ! A

Vo . ‘..‘n, T /.. 'p./Katih T | '
X : . D%( ) iha L

.f.-’{‘j el . A R :

L



[

HAAR WS — o |
IDRTHEAST FROFIIER RATLUAY —

H ' “0ffice of the
Generzl Mananer(?)
Maligoon,Cuvehn Bt

Detods 13 /09/2001.

-

0. §/254/92/Pt. 111 (T)(Cor)Looscs

To 3= ' ’ ‘

DRI(R)/IOR, APDIy MG & TEK b .
Sp, DI /KIR, APD, LMG. : |

DOM/ T8K,

Sr. ARM/ 10P, GHY.

8w/ 1q, o8m, :

.CVOMLG, smi(c)/MLe STM(G)/1IG.

a0/ CC/ MG, ai/ B/tite, GM(CON/MER. - 3

Principcl/2IC/ £DJe o 4 : :

L0

Subs~ Rosult of tho wriston cxouinotion of
. eandidates win cpporred for s loction '
to tho pest ef 7.1, in sccle T.:.GS&J&—-‘;OEOO/—
hold on 14,69.2001 ( Absortee wristn .
tost ). ' D . '(

w

Ir the written togt{cbsentee) fOT the abave selootion
held on 14.59.2001, she follovwing cordidoti s hove been declare
to hove been foun qu:.lifio.c’-. for spveciing pefore She vivo-vaeco -
tost achoduled o be hold on 266094201 2er prenotion t the
poet of M, I, 4n sctle ?.;.6500—10500/.1 $- T

1, Suri Dijit Dingl Chawdlmr OVL/ TPC/MIG.
w  pihir Ch. Dog, TI HQ7 .

30 ®  Sckicr Dos YT /MOV/ 2Dl |

4, " Iiknil Br nosopelhyey, T1/P1g./ &PDTs -
‘s, " Prencngshu Jyoti Sinhe L/ HQ/MIL ‘
20 . v pshok Kr, Sinah, I/ IR T

7. Phonikente Pocd, 71/ R/ TSIe
‘ As cuch, the Topult uey bhe rotificd to the crneernet

gtoff with mno&ic.to of focts & thoy ney e arrenacl s genre .

for cppearind the vive—voce test on £he scholuled dcto. -
The contrellins officers of whe copdidnies would kind Ly

gord their lost 3 yrs. KRS wn PA to COW 92 unehle hin Yo ploce

the KRs to She seloction Dotrh o she %ine of holdinag tho

viveevoce teete They o¥C alae roucgted creure subui seion of

dotailed servico poriiculsrs of the conGiictes in the Tollowing
profornc &= ‘ . , :

(1) &rl. Io, (2) Hnc (3) Desimnition (4) Presmnt ploce of
goetira (5} Dte 0OF cpptte An 114 ciel  TocTud et rrede with
cae (6) Dte of prousiion 0 she post helding ot preecird
() Clecrcnec of SRE/DAR/ Vi : - ( \0\

‘ 'g‘k”""’/%\q\
( L. T. snob )
Ascth, Dorisnnel Weileor (1)
for Gmoered IRass0T P).

Copy to 3= R - .
(15 P4 to CQI for gnfomiction, (kLS reiunghed W procure tho )
Yegt 3 yre. £Ro of tho whove 7. (goven) cumiddntes ol placa
thon to the solectlon voord wt/vefore The schoduled dato of E

viveeVocUe \
. . - % ‘,' \ \D\\O

fer Gonerol Monsgor (PY.

. .
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' Resbected Sir,
‘Subi- Selection for the post of i S TN '
: HI in scale ofis, 6%00-10,500/~ S "

- - . - . - ce ot iy N - , . ) ..

- With profound roespect and most humble submission |
.wo the undersigned beg to state the following fow Qimes of.
grievances for drawing your catholic attention and fagaurable

order please. = o e
S That Sir, it 1s observed in the rocedure"

of selection ofTIS in Grade ofis. 6%00/- - 10, 500/~- whith was

held on 14-9-01 was not correct and proper for not making
necessary correction in the seniority list as woll as in .

setting the questions as per extant rules for vhich reason® _
( the question beyond sellabus ) was an obstacle towards the’ ,
candidate for which Senior most TIs could.not answer properlye

- Also vide Rly. Board's lettor No. (Eps/288)-
'E/254/0-PT.A (C) dated 7-5-84 where it was clearly ment ioned ' .
that ® in the PNM Meeting held botween the NFIR and Rly. Board. .
on 16/17-9-83, the Feddration stated that in the older age group '
——_--_the capacity of _the employee.to answer written papers get . reduced
— 7 ~{hough—thay-have-adequate knowleédge of works attained through. ...
their experience etc. Thus Junior employee tend to score over |
- their sepior in the written Tost held for the selection poste.
.They therefore, suggested that the qualifying marks, presceibed
for being oligible to be called for Viva-Voce Test and also
overall Pass poIcentage of marks for being ompanelled, might be
reduced-". and accordinhgly accepted by Administration. ‘

In this contost, it 1s péinted out &n example

of a seiection for the seleetion post of CI as held on(3-12-86"
on N.F.Aly. where the then honourable CCM sympathetically dealt
the case by giving fow marks .as grace to the failed candidates

for qualifying in that vexth1va:VoFe Testf

L In view of above, You are earnestly requested
to kindly look into the matter and issue the necessary
instructions to take care § -that Sgnior most gerson should not

be deprived in gatting ‘due promotion in Higher Grade as
ﬂ,wvffber extent rules and oblige. ‘ ' SN
- l.‘_ D /',-O.‘. } : . . . B - B ) . -
REPANEEY ... .. A.line ofreply s also solicited with ‘regards.
N ‘éiﬂls“% - | . - ’ R E \
ST SR ' Yours faithfully,

/%\{ A kD'a;:ed s lg/od)o ] L '.
X T ) Lakphonaee QKL S,
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